‘OFFICE OF THE : 3 i
DISTRICT & SESSIONS JUDGE® :
NORTH TRIPURA, DHARMANAGAR '

MONTHLY STATEMENT PENDENCY & DISPOSAL REPORT FOR THE MONTH OF MAY, 2019

Civil Criminal Petty Case Total
Name of the Court 5=
Pending Disposal Pending Disposal Pending Disposal Pending Disposal
District & Sessions Juc‘ige, North Tripura, 303 33 219 20 0 0 522 53
Dharmanagar
Civil Judge (Sr. Divn)-cum- Asstt. Sessions Judge,
Dharmanagar, North Tripura s A 40 o L 0 = !
Chief Judicial Magistrate-cum- Civil Judge (Sr. Divn),
North Tripura, Dharmanagar i 0 448 . a8 o8 849 5
Sub-Divisional Judicial Magistrate, North Tripura,
Dharmanagar 1“ 0 119 42 303 40 423 82
Civil Judge (Jr. D|vn) cum- Judicial Mag|strate 15‘
Class, Dharmanagar, North Tripura Sk - f ; . - 140 &
Judicial Magistrate 1* Class-cum-Civil Judge (Jr.
Divn) , Dharmanagar, North Tripura i 3 = e L ; . =
Civil Judge (Jr. Divn)-cum- Judicial Magistrate 1* -
Class, Kanchanpur, North Tripura < . L 9 ! 9 at 288 i




